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GENERAL ADMINISTRATION DEPARTMENT

NOTIFICATION

Delhi, the 20th February, 2025

F. No. 53/738/GAD/CN/2025/411.—In exercise of powers conferred under Rule 3 of the Government of

National Capital Territory of Delhi (Allocation of Business) Rules 1993, the Lieutenant Governor of the National Capital
Territory of Delhi, in consultation with the Chief Minister, is pleased to allocate the following portfolios to the Ministers
of the National Capital Territory of Delhi. The allocation of business to the Ministers is approved, in so far as, such
business relates to matters with respect to which the Council of Ministers is required under Article 239AA of the
Constitution to aid and advise the Lieutenant Governor in the exercise of his functions, in accordance with Rule 3 of the
GNCTD (Allocation of Business) Rules, 1993 and subject to the Government of National Capital Territory of Delhi Act,
1991. Accordingly, portfolios of the Ministers of the National Capital Territory of Delhi are as follows: -

S.No. Name of the Council of Ministers Portfolios

1| smt. Rekha Gupta, Chief Minister 1. General Administration,
2. Services,
3. Finance,
4. Revenue,
5. Women and Child Development,
6. Land and Building,
7. Information and Public Relations,
8. Vigilance,
9. Administrative Reforms,
10.Planning

and any other Department not allocated to other ministers

Shri Pravesh Sahib Singh, Minister

1.

Public Works Department,
Legislative Affairs,
Irrigation & Flood Control,
Water and

Gurudwara Elections

Shri Ashish Sood, Minister

2
3
4
5.
1
2
3

Home,
Power,

Urban Development,
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Education,
Higher Education,

Training & Technical Education

Sardar Manjinder Singh Sirsa, Minister

Industries,
Food & Supplies,

Environment, Forest & Wild life

Shri Ravinder Singh (Indraj), Minister

Social Welfare,
Welfare for SC & ST,
Cooperative,

Election

Shri Kapil Mishra, Minister

Law & Justice,

Labour,

Employment,
Development,

Aurt, Culture & Language,

Tourism

Dr. Pankaj Kumar Singh, Minister
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Health & Family Welfare,
Transport,

Information Technology

By Order and in the Name of the Lt. Governor
of National Capital Territory of Delhi,
PRADEEP TAYAL, Jt. Secy.
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